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Action Taken Report on behalf of Uttarakhand Pollution Control
Board

In the matter of
Execution Application no. 27 of 2023
In
M.A No. 54 of 2023
In

O.A No. 561 of 2022

Urvashi Shobhna Kachari
V.

Ministry of Environment Forest and Climate Change & Ors.

1. That the above-mentioned matter was listed for hearing on 16.09.2025

wherein the Learned National Green Tribunal was pleased to pass the

following directions:

5. Shri Nadkarni, Learned Sr. Advocate has submitted that he will
convey it to the concerned Authorities of the State to suitably modify

the agreement in order to assess the carrying capacity of that area.

7. Learned Counsel for the applicant has submitted that the Director,
G.B. Pant National Institute of Himalayan Environmen: &

Sustainable Development is an Institute having expertise which
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should be involved in assessment of the carrying capacity of that

area. The States Authorities are directed to consider it.

8. Let a further report be filed by the Member Secretary, UKPCRB,

Within six weeks

That in compliance of the direction of Learned National Green

Tribunal, the instant Action Taken Report is being filed.

It is humbly submitted that on 17.10.2025, a meeting was convened
under the chairmanship of the Member Secretary, Uttarakhand
Pollution Control Board (UKPCB), with the representatives of the
Wildlife Institute of India (WII) in pursuance of the order dated
16.09.2025 passed by the Learned National Green Tribunal in
Execution Application No. 27 of 2023. During the said meeting, it was
discussed that the objectives of the Memorandum of Understanding
(MoU) executed between UKPCB and WII requires revision so as to
incorporate comprehensive ecological, geological, floral, faunal and
hydrological features, whereafter, other issues can be determined. It
was agreed that the there shall be an addendum to the MoU to
incorporate the updated objective. Accordingly, it was decided that a
new clause is to be added in paragraph no. 2 of the agreement executed

between UKPCB and WII dated 06.08.2024.

That in pursuance of the meeting dated 17.10.2025, an addendum was
incorporated with the consent of the parties on 06.11.2025, for

carrying out study of carrying capacity which now forms an integral
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part of the Agreement dated 06.08.2024 titled, “Scientific Study for the
Assessment of Carrying Capacity of Kedarnath, Hemkund Sahib,
Gangotri and Yamunotri tracks of Uttarakhand.” The addendum shall
be read together with the original agreement, and both shall be

construed as one and the same document.

That the Member Secretary, UKPCB, vide letter dated 21.11.2025
further requested the WII to carry out the study in full compliance with
the intent that ecological, geological, hydrological, floral and faunal
aspects form the foundation of the Carrying Capacity Assessment. WII
has been requested to ensure that the study is conducted strictly in
compliance with the said objective and the assessment work aligns

with the ecological sensitivities of the concerned areas.

That furthermore, with respect to the aspect of involvement of G.B. Pant
National Institute of Himalayan Environment & Sustainable Development
in the Carrying Capacity Assessment study, it is respectfully submitted that
the said Institute was indeed considered by the competent authorities at the
relevant stage prior to the execution of the Memorandum of Understanding
dated 06.08.2024. However, after examination of all relevant material
placed before the authorities at that point of time, it was resolved to procecd
with the appointment of the Wildlife Institute of India (WII) for conducting
the Carrying Capacity Study of the Char Dham route. Accordingly. the

Memorandum of Understanding was executed with WII on 06.08.2024.

That it is respectfully submitted that the Uttarakhand Pollution Control
Board remains fully committed to ensuring strict compliance with the
directions issued by this Hon’ble Tribunal and has consistently taken

steps to align the Carrying Capacity Assessment Study with ecological.
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geological, hydrological, floral and faunal considerations, in

accordance with the observations of this Learned Tribunal.

8. The present Action Taken Report is accordingly being submitted for

the kind perusal and further directions of this Learned Tribunal.

(Dr. Parag Madhukar Dhakate)
Member Secretary
Uttarakhand Pollution Control Board

. Ath
Dated: 4™ December 2025 Dr. Parag Madhukar Dhaka:

Member Secretary
Uttarakhand Pollution Control Board

Page 4 0f 4



